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Learned Semor Standlng Counsel for the appellant/Revenue

states that the tax effect in the present appeals be1ng less than
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/‘5 : L Rs 50 00, 000/— the substantial questlons of law ralsed m these s
. - ';‘ R appeals may not be’ answered in terms of the' 01rcular No 3/2018

ke dated 11.7. 2018

Recordlng the aforesald statement the appeals are dlsposed of
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: '_ s . as not pressed w1thout answermg the substant1al questlons of law,

o o | : 'wh1ch are left open All the pendmg apphcatlons are also dlsposed of. =~ -
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